
BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

INTERLOCUTORY APPLICATION  NO. 136 of 2022  
 

In 
 

ORIGINAL APPLICATION NO. 04 of 2019 (SZ) 
 

IN THE MATTER OF: 
 
Anirudh Reddy            ...Applicant(s) 

Versus 
Union of India and Ors                                                                                   ...Respondent(s) 
 
IN THE MATTER OF: 
 
Bilasraika Sponge Iron (India) Private Limited, 
Represented by its Director, Mr. Ashish Agarwal,  
Having Registered Office at: 
4-1-970, C-403 & 404,  
4th Floor, Upasana Ahuja Estate,  
Abids, Hyderabad 500001, Telangana,  India. 
Email: bilasraikasponge@gmail.com             …Applicant / Respondent No.5  
 

Versus 
 
Union of India,  and 4 others 
Through the Secretary of State,  
Ministry of Environment, Forests and Climate Change, 
Indira Paryavaran Bhawan,  
Jorbagh Road,  
New Delhi 110003,  
Email - gcm-mef@nic.in; gim-mef@nic.in 
                                …Respondent No.1/ Respondent No. 1 
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Dated at Chennai on 13th of August, 2022 

 
 
 

Counsel for the Applicant  




















































